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Pr Singh ltl M M (East) and Sh. Divyziin l.ilti. Ld. MM
In view of joint I'L‘qll(‘$l received from Sh. Bhanu atap , .. . . .

' " MM for the monili oi March ‘2024, Duty Rosier(‘oiiiis regarding change of duty as Dutyi.\lCtii ti-fast)l<.ii"l\ai"dooiii.i . "
' ’ ' ' 'f' I sunder:-l)t‘Ji'll‘lf__', no. lT'5=(Tl\4M./[-1/\S’ll'K |(D/DELI ii. 28.02.2024 IS partially modi iet, a

Duly to be In place ofSi. N0. T . ‘aine _
performed on

\' of the Diitv MW

— "M-02if T” I;-hV.’[;i-\—_i'ii|1i l.ila,l.d.Vi\7/ll\-1(MCD) C 02.03.2024 Sh. Bhanu Pt‘1|ttlpSllIgh,Ld.M
' R/o R/o B-I3, Sake: Court Resideiiiizil ComplexR 0 I-‘-411. l“ Floor, Greater l(BllilSll-2, Delhi-

New Delhi.l lOt)-18

"__ “L -— C C h.Div amLila,Ld.MM(MCD)
R/o R/o B-l3. Stiket Court Residential Complex,

1100

r
Sli. Bhanu Prataip Singh . Ld. MM-02 |2.()3.2024 S y

' R/0 E-411, 1“ Floor, Greater Kziilash-2, Delhi-
48.{Next Delhi.

Rest of the conditio

2-N0. lg----CMM/EAST/KKD/Delhi
Cupy for information to:-
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The Ld. Registrar General, High Couit of Delhi at New Delhi.
' ‘ ' ' d West, THC, Delhi

ns in circular No. 175/CMM/EAST/KKD/Delhi dated 28.02.2024, shall remain unchanged.

(Pree ' Agarwala)
Chief Metropol' istrate (East)

Karkardo ma Courts, Delhi
Dated: 01.03.2024

The Principal District & Sessions Judge (HQ,) an .
8: S ion Judge East, North-East and Shahdara, Karkardooma Courts, Delhi.The Principal District ess ,

The Principal District 8: Session Judge, New Delhi, Patiala House, New Delhi.
Jud e North and North- West, Rohini, New Delhi.The Principal District & Session g ,

Th Princi al District 8: Session Judge, South-West, Dwarka, New Delhi.9 P
The Principal Dist11'ct& Session Judge South, and South-East, Saket, New Delhi.

' ' ' PC Act (CB1) Rouse Avenue, New Delhi.The Principal Distnct 8: Session Judge-cum-Special Judge, ,
New Delhi (PHC) North 8: North-West (Rohini), South- West (Dwarka), SouthThe CMM, Central and West (Tis Hazari), ,

& South-East (Saket), North-East and Shahdara, Karkardooma Courts, Delhi.
DLSA East Karkardooma Courts, Delhi.The Ld. Secretary, ,
' ' ' ' K rk rdooma Courts, Delhi.All the Ld. Metropolitan Magistrates, East District, a a

Web Site Committee, Tis Hazari Courts, Delhi.The lncharge, District Courts -
hi. loadin on Layers/Web-Site).The Incharge Computer Branch, Karkardooma Courts, Del (up g

Superintendent Admn. and Care Taking Branch, Karkardooma Courts, Delhi.
lncharge Pool Car, Karkardooma Courts, Delhi.
lncliarge Cash Branch, Karkardooma Courts, Delhi.

hi thr Prosecution Branch KKD Couns, Delhi.Director of prosecution, Del . .D lhi
Chief Public Prosecutor. K31’l(3Fd°°m3 C°lll’l5- 5615!. 9 -

lh' nd DCP, East, Delhl.( Through Chowki lncharge KKD,Delhi.)The Commissioner of Police, De i a
The l G (Prison), Tiliar Jail, Delhil New Delhi.
Lock Up lncharge, Karkardooma, Delhi. I
Information Center, Karkardooma Courts, Delhl-
Video Conference Room. K3Fl<3Fd°°"'“ Coumi Delhi‘
For up|Q3diflg on layers/Web-Site.
Office Order File. (Preeti ala)

Chief Mt-troiioli n agistra ast)
Karkardouma Co s, Delhi

(ll 03.2024

P l-_..___


